. avusenmvseeicnass.
Date of commeancemiant of CIRP: 26th Jily 3021

S 3
A Independent Financlai Creditors
1 Indian Bank 8/12/2021} 2,036,080,613 2,036,090,613 jFinanclal Debt 190,21,73,280| 190,21,73,180|No 26.88 0 [ 0f 0|
2 State Bank of India 8/12/2021] 1,414,094,080 1,414,094,080 [Financial Debt 119,35,52,644] 119,35,52,644|No 16.87 4] 0] 0f 0
. {dlah Renewable Energy
Agency Ltd (IREDA) 8/12/2021| 1,059,833,080 1,059,833,080 {Financlal Debt 100,20,36,805] 100,20,36,808|No 14.16 0] 0 0| 0]

[Susar Development Fund (SDFJ,
4 Ministry of Consumer Affalrs

[Represented by IFCI Limited 8/18/2021] 571,986,086 571,986,086 |Finandial Debt 6.93 0| 0 0 4
5 Central Bank of India 8/10/2021| 651,356,858 651,356,858 |Financial Debt 1.67 0 0, o 0
6 ICICI Bank Limited 8/12/2021 448,445,794 448,445,794 {Financial Debt 40,12,01,663]  40,12,03,663|No 5.67 Y} 0 0 0
7 [Bank of Indla 8/11/2021 417,322,939 417,322,339 |Financial Debt 32,38,13,030{  32,38,13,030|No 4.58 1] [s] 1] o
8 IDBI Bank Ltd 8/10/2021 485,197,323 485,197,323 |Financial Debt 32,38,15,734|  32,38,15,734|No 4.58 0| 0 0 0|
g Union Bank of India 8/13/2021| 284,146,264 284,146,264 |Financial Debt 27,19,86,072|  27,19,86,072|No 3.84 0| 0 0] 0|
10 South indian Bank Limited 8/11/2021] 310,742,028 310,742,028 |Financial Debt 27,74,92,380]  27,74,92,380|No 3.92 0] 0 af 0
11 Indian Overseas Bank 8/10/2021 197,751,503 197,751,503 |Financlal Debt 18,22,33,906] 18,22.33.90% 2.58 0. 0 1] o
12 Federal Bank 8/11/2021 182,322,588 182,322,588 |Financial Debt 16,43,31,814]  16,43,31,814|No 2.32 0| 0 of 0

Total 805,92,89,155| 805,92,89,155 707,51,79,638| 707,51,79,638 o} 100.00 L 0 0 o

Note:

1 to 12. Notes attachad in seperate annexure as "Annexure to L}}e List of Financial Creditors of Dharani Sugars & Chemilcals Limited — Security Interest Captured as
per Farm C".

13. Admitted amount Is based on the amount outstanding as per the audited financial statements of the company & the interest workings shared by the
management on the borrowings for the period from the date of classification of NPA by the respective claimant to the date of commencement of CIRP. However,
the Company has not applied interest on borrowings In the audited financial statements since the date of classification of the account as Non Performing Asset by
the respective banks / financial Institutions.
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